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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

RESPONSE AFFIDAVIT
(On behalf of Member Secretary, Uttarakhand Pollution Control Board)

(Respondent No. 2)
In
Misc Application no. 70 of 2025
In

Original Application No. 784 of 2024

Digambar Prasad Applicant
Versus

State of Uttarakhand & Ors. Respondents

Affidavit of Shri Parag Madhukar
Dhakate, aged about 48 years, S/o Shri M.B.
Dhakate presently posted as Member

Secretary, Uttarakhand Pollution Control

Board, Gaura Devi Paryavaran Bhawan, IT

Park, Dehradun.

Deponent

I, the above-named deponent does hereby solemnly affirm and state on oath

¥

as under: -
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I. That the deponent is presently posted as the Member Secretary,
Uttarakhand Pollution Control Board and as such is fully conversant

with the facts of the case and is competent to sign and swear the instant
affidavit.

2. That the above-mentioned matter was last listed for hearing on
26.05.2025 wherein this Hon’ble Tribunal was pleased to issue the

following directions:

--------

6. In view of the averments made in the application and observations
made in the report of the CPCB, we consider it necessary to have
response of (1) State of Uttarakhand through the District Magistrate,
Dehradun; (2) State Pollution Control Board through Member
Secretary; (3) Central Pollution Control Board through Member

Secretary and (4) Director, Department of Drugs and Pharmaceuticals,

8 Novernment of India who are impleaded as Respondents No. | and 4.
Aug)l
£/ I
) &
Q£ uty >z

hat in compliance with the above direction, Member Secretary,
Uttarakhand Pollution Control Board (UKPCB) vide letter bearing
no. 470, dated 10.06.2025 instructed the Regional Officer, UKPCB,
Dehradun to take action on the recommendations outlined in the
report of Joint Committee and submit a detailed report to the head

office. In this connection, a copy of letter bearing no. 470 dated

10.06.2025 is being filed and marked as Annexure No. 1 to this
affidavit.



4. That consequently, the ng'l@al Officer, UKPCB, Dehradun vide

letter bearing no. 1497-800, dated 17.07.2025 informed the
Member Secretary, UKPCB that an inspection has been conducted
on 05.07.2025 at site and the inspection report is being furnished
for further action. The report states that the site of M/s IDPL,
located on Virbhadra Road, Rishikesh, was inspected, and samples
from the inlet and outlet tanks of the Biological Treatment Plant
(BTP) were collected and sent to the Board’s central laboratory for
analysis. The test results revealed that the quantity of excipients was
higher than the prescribed standards. Ash, empty medicine strips
and rolls, empty medical vials, and packing waste were also found
at the site. Raw materials were stored inside the plant premises,
which was found locked at the time of inspection. Also, in the report,
it is informed by regional officer that overall control of IDPL
premises in under purview of forest department.

In this connection, a copy of letter bearing no. 1497-800 dated
17.07.2025 along with the Inspection report and Photographs are
being filed and marked as_Annexure No. 2 to this affidavit.

5. That the Member Secretary, UKPCB vide letter dated 01.08.2025

structed the Divisional Forest Officer, Dehradun to take necessary
afition in accordance with the report submitted by the joint
mmittee and report of Regional Officer, Dehradun, as the matter
falls under the purview of the Forest Department. In this connection,
a copy of the letter dated 01.08.2025 is being filed and marked as
Annexure No. 3 to this affidavit.

6. That the deponent is a responsible Government servant having the

highest regard for the Hon’ble Tribunal and orders passed by them

e
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The deponent has always made his sincerest efforts to carry out the
orders passed by this Hon’ble Tribunal in its letter and spirit and

shall continue to do so in the future.

Verified at Dehradun on the {9\ day of August 2025, that the contents

Verification: -

of the response affidavit are true and correct to the best of my knowledge
and belief based on the official record and nothing is false, and no

material has been concealed therein.

ponent

(Rajendd/k N‘gy EJ;)

Advocate & NOtary
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6. In view of the averments made in the application and observations made in
the report of the CPCB, we consider it necessary to have response of (1) State of
Uttarakhand through the District Magistrate, Dehradun; (2) State Pollution
Control Board through Member Secretary, (3) Central Pollution Control Board
through Member Secretary and (4) Director, Department of Drugs and
Pharmaceuticals Government of India who are impleaded as Respondent No. 1
and 4.
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2 Disposal of Ash from fire incident site: | fA_Yeror P SN SR ¥ Ash wq Empty
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within the premises must be disposed of in
accordance with the Hazardous and other
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Movement) Rules, 2016 and the Biomedical
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3 Management of Stored Packaging | f"RI&1 & ERM Packging Waste Q4 @1
Waste: All Stored Packaging waste should be | ity gram 727 | ( BYRNUTG Herrs)
disposed of following the Solid Waste Management
Rules, 2016 as well as the Hazardous and other '

Waste (Management and Transboundry Movement)
Rules, 2016 under supervisionof UKPCB.

4 Handling of store Raw Materials and | &1 @ SR Wi § Raw Material|
Products: UKPCB shall verify storage of raw [ qR¥R @9 ¥ Store frqr T W P
material or product inside the Plant. If UKPCB e & Ty
find any raw material or Product storage in the H) I U T (@
plant, then it must be managed and disposed
off in accordance with the Biomedical Waste
Management Rules, 2016 and the Hazardous
and other Wastes (Management and
Transboundary Movement) Rules, 2016, under
superViSiOIl of UKPCB. 8
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b \E g’b ~ U"ARAKHANDI;T(I;IAJII‘, ?ﬁ?&mm BOARD
Ukrca NABL Accredited
— 46-BIT Park, Sahastradhara Road, Dehradun
Ngmﬂ id - clukpeb@gmail.com
. Test Report
Test report no: : CLIO7/25/1W/001
Code allotted: :  UKPCB/CL/07/25/ROD/IW - 01
Name & address of industry: : M/s IDPL Veerbhadra, Rishikesh.
Sampling point: ¢ STP Inlet
Type of sample: 5 Grad
Sample collected by: ¢ Mr. Amit Pokhriyal (Regional Officer, Dehradun)
Mr. §.S. Chauhan (Asst. Scientific Officer)
Quantity & Packing; v 20t
(HDPE/LDPE/P/G/Any Other) HDPE Jerrican
Date of sample collection: ¢ 05.07.2025
Date of sample receipt in the laboratory : 05.07.2025
Start date of analysis: ¢ 05.07.2025
End date of analysis ¢ 11.07.2025
S.No. | Parameters Usit | Results Test Method
| pH (@25°C) - 748 | APHA 24" Edition 4500 H* B:
2 Total Suspended Solids mg/l 310 | APHA 24" Edition 2540 C:
3. Total Dissolved Solids mg/l 396.0 | APHA 24* Edition 2540 D:
4. [ Biochemical Oxygen mgd | 80.0 |[1S3025 (Part 44): 2023,
Demand

5. | Chemical Oxygen Demand | mg! [ 3800 [1S3025 (Part 58): 2023,

....".“‘Eﬂd of Test Rﬂlm.'.."""

Counter sign:

(Chandan Singh)
Asst. Environment Engineer Chief Environment Officer

Lab. Assistant

Note:
L. The results ln the Test Report relate oaly to the items tested,

2. TheTest Report pertalns to the sample as recelved in lab,

| of laboratory.
3. Report shall mot be reproduced without approva
4. Sample will be retained for only 10 days after lssuing the report. 5
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NN
€\%) UTTARAKHAND POLLUTION CONTROL BOARD
N4 NABL Aceredited
46 - B IT Park, Sahastradhara Road, Dehradun
Email id - lukpcb@gmall.com
Test Report
Test report no: . CL/O/25W/002
Code allotted: . UKPCB/CL/07/25/ROD/IW - 02
Name & address of industry: . M/s IDPL Veerbhadra, Rishikesh.
Sampling point: . STP Outlet
Type of sample: . Grab
Sample collected by: . Mr. Amit Pokhriyal (Regional Officer, Dehradun)
Mr. S.S. Chauhan (Asst. Scientific Officer)
Quantity & Packing: : 2l
(HDPE/LDPE/P/G/Any Other) HDPE Jerrican
Date of sample collection: ¢ 05.07.2025
Date of sample receipt in the laboratory  : 05.07.2025
Start date of analysis: : 05.07.2025
End date of analysis : 11.07.2025
S.No. | Parameters Unit | Results Test Method
1 pH (@25°C) - 7.16 APHA 24 Edition 4500 H*B:
2 Total Suspended Solids mg/l 53.0 APHA 24™ Edition 2540 C:
3. Total Dissolved Solids mg/l 3100 | APHA 24™ Edition 2540 D:
[ 4. Biochemical Oxygen mg/l 740 | IS 3025 (Part 44): 2023,
- Demand
5 "Chemical Oxygen Demand mg/l 350.0 | IS 3025 (Part 58): 2023,
[T i1t 1] “C‘hd OfTﬁt WU"..‘!“‘
ysed by: Checked by: Counter sign:
G
(Pradeep cnﬂ. an) (Chatidan Si(
Lab. Assistant " Environment Engineer Chief Environment Officer
Note:
1, Theresults In the Test Report relate only to the Items tested:
2. The Test Report pertains to the sample A8 received In lab.
3. Report shall not be reproduced without approval oﬂlbor;!aro
4  Sample will be retained for oalv 10 davs after lssuing the report.
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1. Regular Operation and Maintenance of STP:- The IDPL/Forest Department must ensure the
regular operation and maintenance of the STP (previously used as BTP) so that no
untreated/partially treated sewage is discharged into River Ganga under any circumstances.
UKPCB shall ensure regular operation and maintenance of the STP.

2. Disposal of Ash from Fire Incident site: - The ash as well as half burnt empty medicine strip/roll
& empty medical vials observed at the site of the fire incident, located within the premises must
be disposed of in accordance with the Hazardous and Other Wastes (Management and
Transboundry Movement) Rules, 2016 and the Biomedical Waste Management Rules, 2016.
under supervision of UKPCB.

3. Management of Stored Packaging Waste: - All stored packaging waste should be disposed of
following the Solid Waste Management Rules, 2016, as well as the Hazardous and Other Wastes
(Management and Transboudnry Movement) Rules, 2016 under supervision of UKPCB.

4. Handling of Stored Raw Materials and Products: - UKPCB shall verify storage of raw material or
product inside the plant. If UKPCB find any raw material or product storage in the plant, then it
must be managed and disposed off in accordance with the Biomedical Waste Management Rules,
2016 and the Hazardous and Other Wastes (Management and Tranaboundry Movement) Rules,
2016 under supervision of UKPCB.
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